nt>
Title: Regarding allocation of funds for Bihar under the National Labour Development Scheme.
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SHRI PRABHUNATH SINGH (MAHARAJGANJ, BIHAR): Sir, | have also to speak on the same subject.
MR. SPEAKER: Okay. Let him conclude first.
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MR. SPEAKER: Shri Prabhunath Singh, you can associate yourself with Shri Rajiv Ranjan Singh 'Lalan’.
...(Interruptions)

MR. SPEAKER: Shri Prabhunath Singh is a very senior Member, and you need not prompt him.
...(Interruptions)

MR. SPEAKER: Hon. Members, these are important issues. Why are you disturbing the hon. Member?
...(Interruptions)

MR. SPEAKER: Shri Ramdas Athawale, please take your seat.
...(Interruptions)

MR. SPEAKER: Shri Prabhunath Singh, you just associate yourself with the earlier hon. Member.
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MR. SPEAKER: You are very forceful.

...(Interruptions)
MR. SPEAKER: You kindly take your seat.
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MR. SPEAKER: It is entirely for the hon. Minister to decide whether to respond instantly or not.
...(Interruptions)
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MR. SPEAKER: | cannot compel him, and you know that very well.
...(Interruptions)

MR. SPEAKER: Both the hon. Members cannot speak simultaneously. Only one of you can speak at a time.
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MR. SPEAKER: You know very well that | cannot compel the Minister to answer.
#t HAidte AR (FArE=n) | A orege Sfl, i w3 Sft @ et R s ) wrdtevor €1

MR. SPEAKER: He has heard you. You have raised a very important issue. | have no doubt the Government will
consider it. Now, | give the floor to Shri Shailendra Kumar. Certainly they will consider it, | have no doubt about it.
You have raised a very important issue. | have given you full opportunity.
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MR. SPEAKER: Only Shri Shailendra Kumar's remarks will go on record and nothing else will be recorded.
(Interruptions)™
MR. SPEAKER: You please sit down. Please do not get up on every issue.
...(Interruptions)

MR. SPEAKER: Two very competent hon. Members have made their points on this issue. Why are you disturbing
them? You are spoiling their point. | am also allowing Shri Nitish Kumar to add to what they have already said.

...(Interruptions)

SHRI HARIN PATHAK (AHMEDABAD): Sir, we want a clarification from the Minister as to whether this package is
only for Bihar or whether it will also benefit Jammu and Kashmir, North-East and Bihar. ...(Interruptions)

MR. SPEAKER: Shri Harin Pathak, you know the procedure. | have given them full opportunity.
...(Interruptions)

MR. SPEAKER: You have raised very important issues pertaining to Bihar. Without any notice, | am giving
opportunity to Shri Nitish Kumar to speak on this issue.
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*Not Recorded.
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MR. SPEAKER: You have made your point. This is not the time for debate.

#t Aidter HAR : ey A, Rae #t ara 78 2| AT A w2 Sft T8 99 gy € ofR IR ofu goie Wit # 3He IR # @ =l B 2| 3|
I 9 9 BT FARBGIE B Ghd ¢ 6 71 78 78 dbw ¢ a1 S AfiRew B Ay fae w4t oft 98 gy € § 91 W €1 o 9 7 A @
€ < 3HST Hoed T € b ugal aret BI & Sei "ivn @i 218€] (F9urE) R ¥ T8 9l @ € o 9% & 741 € 5 78 7€ ugd aren 9o €
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MR. SPEAKER: He has listened to your point. Thank you very much, Nitishiji.
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MR. SPEAKER: Very well, you can draw your conclusions. | give the floor to Shri Shailendra Kumar.
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MR. SPEAKER: What can | do? | have given you full opportunity and also to Nitishji without any notice. | have given

you the opportunity without any notice because it is a very serious and important matter. | give the floor to Shri
Shailendra Kumar.

SHRINITISH KUMAR : The cat is out of the bag.



